
.HIGH COl,lRT OF DELHI : NEW DELHI 
' • , ; • ' • •• ' • > I ' , , 

Circular 

No. :40(5 /Filing/Dl·IC/2024 
Datcd:02.08.2024 

It .is reiterated for the kind notice of all the qmcerncd that Hon 'pie IT Committee 
has directed that imp1,1gned order should be made first Annexure with the Main Case anq each. 
and every case/matter/petition/appeal etc. on the Appellate Side. must be file~ as per the 
Master Index (Appellate Side) a~tached herewith. · 

Order by 

Sd/
·(P'.K. lJppal) 

Registrar (Filing) 

'°"Endst. No. 406-415/FilinWDHC/2024 Dated: 02.08.2024 

Copy fonvarded for information to:-

1. The Secretary General, Sµpreme Court of India, Tilak Marg, New Delhi. 

2. The President/Secretary, Supreme Court Bar Association, Supreme Court, New Delhi. 

3. . The President/Secretary, Delhi High Court Bar Association, Delhi High Court, New 

Delhi. 

4. The President/Secret~ry, Bar Association, Tis Hazari Courts/Patiala House Courts / 
Karkardooma Courts/Rohini Courts/Dwarka Courts/Saket C~urt Complex. 

5. The Secretary, Bar Council of India, 21, Rouse Avenue, Institutional Area, New 
Delhi- 110002. 

6. 

9. 

10. 

The Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, 
Marg, Ne,w Delhi-110049. 

P.A. to Registrar General, Delhi High Court. 

Khel Gaon 

PA to Registrar (Computer) for uploading the same on the website of this court 
under the heac;ling of Notifications and Practice Directions. 

Guard File. 

Notice Board. 



Master Index (AppcllatG Side) 
. ' 

Sr. Particulars Page No. 
No. 

Listing Proforma A - ... 

Index 
1. Urgent Application 1 
2. Notice ·of Motion with eroof of service 2 
3. Memo of Parties · · · 3 
4. List of' Dates & Events/Synopsis/Format 4 

{Injurt /Oeath2 
5. Opening Sheet 5 
6. 

" 

Plaint/Petition/ Appeal 6-20 (for example) 
7. 

l 

Affidavit 21 
8. Impugned Order/Judgment 22-40 (for exarn.ple) 
9. List of documents/Notice/Notification/ 41-45 

Circular I FIR/ Chargesheet/ Status 
Report/orders/ Letter/ Tribunal Order 

io.' Annexures, if any. 46-50 
11. Triai Court reco1:d with In.dex 

. ' . ' 51-80 . 
l2. CM Application's wfrh Affidavit . 81-85 

.. ' . . ' 

i3. Scrutiny Cha1:ges/be'rnand Ora.ft 86 
... . .. 

Court F'ees 87 
l : " . 

14. 
15. Certificate, if any 

, .. . ' 
88 

. . 

16. Board of Resolution/Authority Letter/GPA 89 
(whichever applicable) 

' . .. 
17. Vakalatnama 90 .... 
Note: Every Annexure/Document should be prc;,perly paginated. 

l ·.,\~·/ 
-~--

Joint Registrar (Filing) 


